ITEM NO.1001 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CURATIVE PETITION (CIVIL) Diary No. 50001 OF 2023
IN
REVIEW PETITION (CIVIL) NO. 1623 OF 2023
IN
CIVIL APPEAL NO. 1661 OF 2020

RARE ASSET RECONSTRUCTION LIMITED Petitioner(s)
VERSUS
STATE TAX OFFICER (1) & ANR. Respondent(s)

(IA No. 250159/2023 - APPLICATION FOR LISTING CURATIVE PETITION IN
OPEN COURT and IA No. 65012/2024 - APPLICATION FOR PERMISSION)

Date : 18-12-2024 This matter was circulated today.
CORAM
HON'BLE THE CHIEF JUSTICE

HON'BLE MR. JUSTICE B.R. GAVAI
HON'BLE MR. JUSTICE SURYA KANT

By Circulation

UPON perusing papers, the Court made the following
ORDER

Applications for permission to file the curative petition and
for listing the same in open Court are allowed.

Issue notice.

Notice will be served by all modes, including dasti.

List in Court at 3.00 p.m. on 12.02.2025.
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